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Virender Ka poor & Om. 

versus, 

Mls United Cycles & Parts Mfg. Association. 

. . . Petitioners 

. . . Respondent 

Present: Mr. Sanjay Mishra with Mr. Geetesh Meena, Advocates for petitioners. 
Mr. Rakesh Kumar with Mr. Vaibhav Sahni, Advocates for respondent. 

Learned counsel for respondent seeks adjournment on the ground that his 

maternal aunt is quite u m l l  and he is to Immediately go back to Delhi for which he 

already booked his eady flight. List the matter to 27.1 0.201 6 for arguments. 
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